(To be published in the Gazette of India Extraordinary Part-I Section-I)

Government of India
Ministry of Commerce & Industry
Department of Commerce

Udyog Bhawan

Public Notice No. 18(RE-2010)/2009-2014

New Delhi, the 15th December, 2010

S.O.(E) In exercise of the powers conferred under Paragraphs 2.1, 2.4 and 2.29 of the Foreign Trade Policy, 2009-14, the Director General of Foreign Trade hereby allocates a total
quantity of 8,200 MTs of Raw Sugar, H.S. Code No. 1701 00 00 { in the Schedule 2 of ITC(HS) Classification of Export & Import Items}(at 98 degree Pol) out of non-levy(free sale) quota of
2010-2011(October, 2010 to September,2011) for export under tariff rate quota to USA for the US fiscal year 2011 (October 1, 2010 to September 30, 2011) through M/s. Indian Sugar Exim
Corporation Ltd, New Delhi.

2. The existing procedure in respect of preferential sugar export to USA for issue of GSP certificate as well as other certification requirement, if any, prescribed specifically for export of
sugar to USA shall continue to be followed.

Sd/-
(Anup K. Pujari)

Director General of Foreign Trade

E-mail: dgft@nic.in

(Issued from F.N0.01/91/180/879/AMO08/Export Cell/Pt)
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